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ITEM NO.10     Court 1 (Video Conferencing)          SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Miscellaneous Application No.849/2021 in C.A. Nos.440-441/2020

TATA CONSULTANCY SERVICES LIMITED                  Petitioner(s)

                                VERSUS

CYRUS INVESTMENTS PVT LTD                          Respondent(s)

(FOR ADMISSION and IA No.57759/2021-EXEMPTION FROM FILING AFFIDAVIT
and IA No.57758/2021-CLARIFICATION/DIRECTION)
 
Date : 28-02-2022 This MA was called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE A.S. BOPANNA
         HON'BLE MS. JUSTICE HIMA KOHLI

For Petitioner(s) Mr. Janak Dwarkadas, Sr.Adv.
Mr. Sharan Jagtiani, Sr.Adv.
Mr. Akshay Doctor, Adv.

                    Ms. Jyoti Mendiratta, AOR
                   
For Respondent(s) Mr. Harish N. Salve, Sr.Adv.
For R.No.5 Mr. Anuj Berry, Adv.

Mr. Sidharth Sharma, Adv.
Mr. Chaitanya Safaya, Adv.
Ms. Anusha Ramesh, Adv.
Mr. Prateek Yadav, Adv.
Mr. Aryan Agrawal, Adv.

For R.No.4 Mr. Harish N. Salve, Sr.Adv.
Dr. A.M. Singhvi, Sr.Adv.
Ms. Ruby Singh Ahuja, Adv.
Mr. Dhruv Dewan, Adv.
Ms. Tahira Karanjawala, Adv.
Mr. Avishkar Singhvi, Adv.
Mr. Arjun Sharma, Adv.
Mr. Shravan Sahny, Adv.
Mr. Ashutosh P. Shukla, Adv.
Mr. Jappanpreet Hora, Adv.
Mr. Lakshya Khanna, Adv.
Mr. L.Nidhiram Sharma, Adv.
For M/S. Karanjawala & Co., AOR

For R.Nos.9,12, 16 Mr. Zal Andyarujina, Sr.Adv.
& 19 Mr. Ashwin Kumar D.S., Adv.
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Ms. Aditi Dani, Adv.
Mr. Chidananda D.L, Adv.
Mr. J.N. Mistry, Adv.
Ms. Namrata Parikh, Adv.
Mr. Saswat Pattnaik, Adv.
Mr. Hasan Murtaza, AOR

For R.No.11 Mr. Shyam Divan, Sr.Adv.
Mr. Somasekhar Sundaresan, Adv.
Mr. Rohan Jaitely, Adv.
Mr. Apurva Diwanji, Adv.
Ms. Sonali Jaitely Bakhshi, Adv.
Mr. Jaiyesh Bakhshi, Adv.
Mr. Anoj Menon, Adv.
Mr. Abhishek Venkataraman, Adv.
Ms. Samiksha Godiyal, Adv.
Mr. Ravi Tyagi, Adv.
Ms. Rini Badoni, Adv.
Mr. Mayank Mishra, Adv.
Ms. Sudiksha Saini, Adv.
Mr. Gunjan Shah, Adv.
Mr. Himank Singh, Adv.
Mr. P. V. Yogeswaran, AOR

For UOI Mr. Tushar Mehta, SG
(Min.of Corporate Mr. Balbir Singh, ASG
Affairs) Mr. Piyush Beriwal, Adv.

Mr. Akshay Amritanshu, Adv.
Mr. Navanjay Mahapatra, Adv.
Mr. A.K. Sharma, Adv.

Ms. Fereshte D. Sethna, Adv.
Ms. Anuradha Dutt, Adv.
Ms. Suman Yadav, Adv.
Mr. Haaris Fazili, Adv.
Mr. Aniket Nimbalkar, Adv.
Mr. Abhishek Tilak, Adv.
Ms. Ameya Pant, Adv.
Mr. Kunal Dutt, Adv.
Ms. Aboli Mandlik, Adv.
Ms. Shivani Sanghvi, Adv.

                    Ms. B. Vijayalakshmi Menon, AOR            

               Mr. Anuj Berry, Adv.
Mr. Sidharth Sharma, Adv.
Mr. Chaitanya Safaya, Adv.
Ms. Anusha Ramesh, Adv.
Mr. Prateek Yadav, Adv.
Mr. Aryan Agrawal, Adv.

                    Mr. S. S. Shroff, AOR                   

          UPON hearing the counsel the Court made the following
                             O R D E R
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The Court is convened through Video Conferencing.

Heard learned senior counsel for the applicant.

List after 10 days.

(SATISH KUMAR YADAV)                              (R.S. NARAYANAN)
  DEPUTY REGISTRAR                               COURT MASTER (NSH)
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